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{c) The details of beneficiaries are not available under Scholarship Schemes for
current year because the last date of submission of application by the students on
National Scholarship Portal (NSP) which has been launched during current year, was
31.10.2015. As per work flow on NSP, the applications are thereafter scrutinized online
by the respective nstitutions followed by the State Governments/ UT Administrations
and submitted to the Ministry. The duly scrutinized applications for scholarships have
not been received. In case of MAEF, the applications have been received and action

has been taken for scrutiny.
Shutting down of NNMB

*176. SHRI MOHD. ALTI KHAN: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

{a) whether Government has shut down the National Nutrition Monitoring Bureau
(NNMB);
{b) 1if so, the details thereof and the reasons therefor; and

{c) the details of the anti-poverty schemes which will be starved from such

decision and remedial measures taken in this regard?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA):(a) National Nutrition Monitoring Bureau (NNMB) has been
closed down w.ef 3lst October, 2015 as per recommendations of a technical
committee of Indian Council of Medical Research (ICMR) which was set up as a
follow up of the observations of the Department of Expenditure.

{b) and (c¢) National Nutrition Monitoring Bureau (NNMB) project as such was
not an anti-poverty programme. There are various existing agencies/projects which are
doing surveys to assess health and nutrition status in different section of population
such as National Family Health Survey, Annual Health Survey and District Level
Household Survey. In addition, the National Institute of Nutrition (NIN) Hyderabad,
an autenomous institute of the Department of Health Research, is conducting research

in the field of nutrition and related issues.
Rise in respiratory infection cases in Delhi

*¥177. SHRI SALIM ANSARI Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

{a) whether it 1s a fact that air pollution in Delhi is posing a rising health risk
as number of cases of acute respiratory infection have risen by more than 5 million,
if so, the details thereof, and
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(b) what steps Government has taken to control the respiratory infection due to
rise in pollution in Delhi?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDAY): (a) and (b) Air Pollution has harmful impact on respiratory
system of human beings.

As per National Health Profile (NHP)-2015 prepared by the Central Bureau of
Health Intelligence (CBHI), the number of cases of acute respiratory infection due
to air pollution in Delhi during the vear 2014 were 3,39,506. The Report notes of
the strong association between air pollution and respiratory diseases.

Various steps have been taken by the Government to curb air pollution and
resultant respiratory infection in the country including Delhi viz. National Ambient Air
Quality Monitoring Programme (NAMP) of Central Pollution Control Beard (CPCB)

and setting up of Hmission standards by the Ministry of Environment.

In addition, proper treatment i1s being provided in the Hospitals/Dispensaries of
the country including that of Government of NCT of Delhi to the patients suffering

from respiratory infections.
Checking misuse of drugs on animals

*178. SHRIMATI RENUKA CHOWDHURY: Will the Minister of HEALTH
AND FAMILY WELFARE be pleased to state:

{a) whether Government is aware that due to lack of comprehensive list of
approved veterinary medicines, there is often drug overdose, drug resistance and
misuse of medicines on ammals which not only poses threat to humans (through

milk, poultry etc.) but also impacts animals health badly;
{b) 1l so, the reasons therefor, and

{c) the steps taken by the Central Drugs Standard Control Organisation (CDSCQO)
to draw an inventory of prescribed veterinary medicines in order to check use of
potentially risky and banned drugs?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI JAGAT
PRAKASH NADDA): (a) The Government is aware of the ill effects of the overdose,
drug resistance and misuse of medicines on animals. However, such misuse/irrational
use of medicines 1s not a direct consequence of the non-availability of a comprehensive
list of approved veterinary medicines. Besides, Drugs and Cosmetics Rules, 1945,
have been amended in 2012 to stipulate the period of interval between the last

administration of a veterinary medicine to animals and production of food from such



